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07. 
Ho ble Mr. Justice S.C. Sharma, J.M 
Ho hie Mrs. Man "ulika Gautam A.M 

Shri Ravi Sharma holding brief of Shri 
S.S. Sharma, Advocate for the applicant and 
Shri Anil Kumar, Advocate for the 
res ndents. 

Both Advocates stated that matter is 
for amicable solution. Applicant has 
itted application for certain 
romising formula and department has 
d to that. As there is . possibility of 
ment of matter out of Court and both 
cates requested for adjournment on this 

gro nd, hence adjourned. 
List on 9.3.2011. Compromise, if any, 

be rived at between the party by that period. 
Copy of the order be supplied to Shri 

Anil Kumar, Advocate for the respondents. 
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